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(b) the names of States (with
.areas) where these communal riots
-took place;

(c) the number of persons killed/
.injured; and

(d) the amount of compensation, if
.any, paid to the victims of the riots?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (c). The information for the
period from the 1st January, 1978
to the 31st December, 1980, is being
collected from the various State
Governments and will be laid on the
Table of the House.

(d) The State Governments make
ex-gratia payments as relief to suf-
ferers in deserving cases, keeping in
view their immediate needs and cir-
cumstances. The question of payment
of compensation by Government does
not arise.
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Report from International Labour
Office on fatality in coal mines

4992, SHR! JAGDISH :TYTLER:
Will the Minister of LABOUR be
pleased to state:

(a) whether the expert’'s team from
the International Labour Office invi-
ted by the Government in 1978 has
submitteq their report on the fatality
in coal mines;

(b) whether they have stated roof
and wall caving have been the major
acuses of mine accidents; and

(c¢) if so, what action Government
propose to take to eradicate this ha-
zard?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI-
MATI RAM DULARI SINHA): (a)
and (b). Yes, Sir. At the instance
of the Government of India consul-
tants under International Programme
for the Improvemert of Working
Conditions and Environment (PIACT)
engaged by the Internaticnal Labour
Organisation visitey India in Decem-
ber, 1978 to study and advise on prob-
lems relating to mines safety. One
of the areas selected for study was
prevention of roof and sides fall
accidents in coal mines.

(c) For the prevention of accidents.
due to fall of roof and sides, the
following steps are being taken or
proposeqd to be taken: —

(i) introduction of longwall min-
ing with power support;

(ii) mechanisation in place of borad
and pillar mining;

(ili) introduction of suitabe sup--
port systems to prevent fall of roof;

(iv) setting up of strata control
units in mining companies and the
Directorate General of Mines Safety;.

(v) development of multiple-
skills so as to expose minimum
number of workers under freshly
expused roof.





